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Mr. Speaker: Order, order. It is a 
question based on inference.

Shri Nambiar: Are the Government 
aware that hundreds of bags of paddy 
and rice are being delayed in the plat
forms of Tanj ore which are intended 
for Rayalaseema, due ô wagon short  ̂
^ge?

Shri Satish Chandra: I have no infor
mation on the point. I can only say 
that the movement of foodgrains is 
given high priority.

Shri Eswara Reddy: May I know 
whether Government are aware of the 
fact that even now prioi^t> facilities 
are not being given for transport of 

.grain and fodder?
Mr. Speaker: He means to say to 

Rayalaseema?
Shri Satish Chandra: Sir, it is the 

repetition of the same quectionr in one 
form or the other. My information is 
that food-graflns and fodder are being 
cleared.
Over-bridge near Amravati Rail

way Station

•829. Shri K. G. Deshmokh: Will
the Minister of Railways be pleased 
to state:

(a) whether an enquiry was made 
regarding the construction of over
bridge. on the railway lines near Amra
vati railway station on Central Rail
way;

(b) if so, what was the report of 
the enquiry; and

(c) whether there is any provision 
for constructing the said bridge in the 
scheme of reconstruction of the rail
way station building, which is imder 
construction at present?

The Parliamentary Secretary to the 
Prime Minister (Shri Satish Chandra):
(a) and (b). An enquiry was made 
from the Madhya Pradesh State Gov
ernment, who have ngieed to bear their 
share of the cost of constructing a road 
over-bridge at Amravati, but have 

.allotted it the fourth place in their list 
of priorities for the replacement of 
level crossings by road over-bridges.

(c) No.
Shri K. G. Deshmukh: Is there any 

time limit fixed for the construction?
Shri Satish Chandra: There can bp 

no time limit. As soon as the three 
over-bridges have been completed, this 
fourth one will be considere#’ .

Shri K. G. Deshmnkk: Is there pro
vision for it this year?

Shri Satish Chandia: There is per
haps, no provision this year.

Ghee and Vanaspati
*830. Shri Jhnlan Sinha: WiU the

Minister of Food and Afirricnltiire. be
pleased to state:

(a) the comparative figures of 
annual consumption of ghee and 
vanaspati in India; and

(b) the comparative figures of annu
al requirement of ghee and edible oils 
per capita per day?

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a)
Quantities available for annual con
sumption are estimated at about 4 lakh 
tons of ghee and 1*7 lakh tons of 
vanaspati. ^

(b) The meaning of annual require
ment per capita per day is not clear. 
According to the Nutrition Advisory 
Committee the share of vegetable oil, 
ghee, etc., in a balanced diet should be
2 oz. per consumption unit per day.

Shri Jhulan Sinha: May I know. Sir, 
if the total production of ghee and 
Vanaspati in the country is equal to 
the requirements of ghee as glvea in 
the formula?

Shri Karmarkar: The production of 
Vanaspati as judged by the reports 
from the markets appears to be fairly 
good, but regarding ghee, there 4s a 
shortage.
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Mr. Speaker: He is giving informa

tion lor the consideration of Govern
ment. It should be taken into consi
deration.

Sahjanwa—Barhni Railway Lines

*831. Shri U. S. Dnbe: WiU the
Minister of Railways be pleased to
state:'

(a) whether there is a demand to 
connect Sahjanwa and Barhni via 
Bakhira, Menhdawala and Bans: and 
another to connect Kalwari and 
Barhni on the O. T. Railway; and

(b) if sor whether Government pro
pose to examine the feasibili^ of 
opening any of these lines in the near 
futxire?

The Parliamentary Secretary to the 
Prime Minister (Shri Satish Chandra):
(a) and (b). The Uttar Pradesh Gov
ernment recommended construction of 
railway lines between Barhni and 
Kalwari, via Khandsari, Pathra Bazar, 
Bansi, Rudhauli and Basti, and bet
ween Balrampur and Sahjanwa, via
Utraula, Domariaganj, Pa+brs Bazar, 
Bansi Mehndawal and Khalilabad, 
Both these projects were considered 
by the Central Board of Transport at 
their meeting held on 28th July 1948 
and were dropped on the ground that ’ 
the needs of the areas could be ade
quately met by roads.
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Season Tickets

*832. Shri S. G. Parikh: WiU the
Minister of RjUlWays be pleased to 
state whether it is a fact that three 
months season tickets for Bombay 
suburbs and elsewhere are to be dis
continued?

The Parliamentary Secretary to the 
Prime Minister (Shri Satish Chandra):
No modification in the existing pro
cedure in regard to the issue of Quar
terly suburban season tickets is con
templated.

Shri B. S. Mnrthy: May I know. Sir, 
whether seasonal tickets for Christmas 
and other festival seasons are to be. 
reintroduced by Government?

Mr. Speyer: Does the hon. Member 
mean it with regard to all the railways 
generally?

Shri S. G. Parikh: The main question 
relates to ‘Bombay suburbs and else
where*.

Mr. Speaker: The question prima 
facie conveys the impression that the 
hbn. Member had only Bombay in his 
mind. If, however, he gives a general 
interpretation to It, I have no object
ion.

Shri B. S. Mvrtliy: May I know whe
ther seasonal tickets would be issued 
for other festivals also from the capital 
cities and in their suburbs?

Shri Satish Chandra: The hon. Mem
ber is presumably referring to conces
sion tickets for return journey which 
were issued during festive seasons. 
This question relates to season ticket 
issued in Bombay suburbs and else
where. I had thought that it implied 
to other suburbs such as in the City 
of Madras or Calcutta?

Shri S. G. Parikh: I meant other 
stations also.

Mr. Speaker: The presumption made 
by the hon. the Parliamentary Secre
tary is correct. That is what I alsa 
thought in the beginning. The ques
tion should have been clear in the first" 
instance itself.




